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~iqinal Application no. 260 of 19921
I ' ••

Shiv Narayan paterila~ S/oSbri B.B. Pater!,., RIo Gan-
dhi Nagar, Nai Bast, near plaice Chowki. Lalitpur., ,

l, _:l versus

Applicant.

i. Union of India througb General Manager,
Railway, Bombay, VI.

fi. Chairman, Rai lway Ser ic Commission (DoW known
. I as Railway Recruitnant Board). BombayCentral,

Bombay.'
0<

1ii. Divisional Railway Manager, Central ~ilway, Jhansi.

••• Respondents

Alongwith

3.'1 Original Application no. 261 of 1992.

Ghanshyam Dass Chaurasiya, S/o shri H. Chaurasiya,
R/o 9, Ganesh Bazar, Jhansi.

••• APplicant.

ve r sus
1. Union of India through General Manager, Central

Railway, BombayyT.

i1. Chairman, Railway Service Commission fK~own as
Rai lway Recruitment BOard now), BombayCentral, I

Bombay.

• • • Responde nt s.

3. Original Application no. 262 of 1992.

Ramashanker Tripathi, S/o Sri H.L. Tripathi, RIo 4.
Sujekhan Khirki, Jhansi.

Applicant

Veraus

i. union:)f India trI't ugh Generctl :~·~anager,Central
Rail ay. a mbay VII

.. .
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ii. Chairman, Railway Service Commission (now known

as Railway Recruitment Board), Bombay Cenatral,
Bombay.

iii. Divisional Railway Manager, Central Railway,
Jhans!.

••• Resp.ondents.

~. Original Application no. 263 of 1992.
I

Ram KUmar Ma'Jrdeo, slo Sri Sitaram Nandeo, RIo 474 near
Bihari ji ka Mandir, Babina Ca~tt, District Jahnsi.

I

••• Applicant.

Versus

i. Uni on of India through General Manager, Central
Rai lway, Bombay vr-.

ii. Chairman, Railway Service Commission (now known
as Railway Recruitment Board) , Bombay.Central,
Bombay.

• •• Respondents.

5'. Original Application no. 264 of 1992.
Rakesh Kumar Srivastava, slo Sri V.P. Srivastava, RIo
Behind Norrne1 School, GooIer Naka, Banda.

• • • Applicant.

Versus

i. Un i on of India, through General Manager, Central
Railway, BJrnbay VI.

ii. Cha~rman, Railway Service Commission (now kno~~
as I,ailv.ay Recruitment Board), Bombay Central,
Bomba y vr ,

iii. Divisional Railway Manager, Central Railway, Jhansi.

... Re sp cnde rrt s •

6. Original Application no. 265 of 1992.
Km. A <i"a l.a1'ankar, D/o Shri V.G. Wakankar, Rio 4)
Narsingh Ra c Toriya, }hansi.

L»:.. lic ant- ••• ~ j-' ~ ..Lv "'*

Vers us

L, Ur.I on of India Thr09gh General ManaJf:--; central
'..

• •• • •••• 4' ••.
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Railway, Bombay VT.

ii. Chairman, Railway Service Commission (now known
as Railway Recruitment Board), Bombay Central,
Bombay.

• •• Respondents.

,. Original App.lication no. 266 of 1992.

".: , .c _ v ""~"P'\
lJ.L .•...• tJ &"U'U~

Cildtwiyc:ai"'lc:a,
A,... .::».,.. •••';a 1•....•,JII-- ••--.
TL... ..:
"'1'011;)'" •

5/0 S~i N.C. Agarwal, Rio 45,

• • • Applicant.

VeISlS

i. Union of India through General Manager, Central
Railway, Bombay VT.

ii. Chairman, Rai lway Service Commission (now known as
Railway Recruitment Board), Bombay Central, Bombay.

1ii. Divisional Railway Manager, Central Railway Jhansi.

Respondents.·..
Avdhesh Kumar Vaidh, s/o,Shri U.S. Vaidb, Rio 131
Devri MohalIa, Ranipur, District, Jhansi.

• • • Applicant.

Versus

i. Union of India through General Manager, Central
Railway, Bombay VT.

ii. Chairman, Railway Service Commission (no. known
as Railway Recruitment Board), Bombay Central,
B'ombay.

• • • Responde nts •

fl. Ori~ nal Applicationna. 268 of 1992.

Sc%ya Pr ak esh Dubey, slo Sri B.P. Dubey, C/o Bunde lkhand
Medical stores, Nariya Bazar, Jhansi.

.- - ,~- -- ..•..••• ""'t-IP.A..""VO'."'.

Versus

.;.... Union of India through General Manager, Central
~2i way, Bombay VI.
-:-; -:r:r:~n. Railway ~c::.vice Corrmi s s Lon (n0v,' kno vr-
"- qai way HecruitD"'l1t Boar d) , Bombay Ce-ntr ~
t:.o!':" .•• ay.

\" \ ..... 4/-
\"0"""'"

II \
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to. Original Application no. 269 of 1992

Sripa'l Singh, slo Shri Rajjan Singh, RIo Post and Village
Chirhul, Distt. Etawah (U.P.).

• ••
- -

Applicant.

Versus

i. Union of India through General Manager Central
Raulway, Bombay VT.

ii. Chairman, Railway Service Commission (now known
as Railway Recruitment Board), Bombay Central,
Bombay.

iii. Divisional Railway Manager, Central Railway, Jhansi.

••• Respondents,

If • Original Application no. 270 of 1992,
Rajesh Kumar Srivastava, S/o Sbri 1.0. Srivastava, R/o
86 Chandra Shekhar Azad, Ganesh Bazar, Jha9si.

• •• Applicant.

'Versus

i. Union of India through General Manager, Central
Railway, Bombay VI.

ii. Chairman, Railway Service Commission (now known
as Railway Recruitment Board), Bombay Central,
Bombay.

iii. Divisional Railway Manager, Central Railway,
Jhansi.

••• Resp onde nt s •

l~. Origtngal Application no. 271 of 1992.
Prakash Lodhi, S/o Shri Brish Bhan Lodhi, R/o Gram and
pOst BhambGi3i~, Te~~il Talbehat: Distt. Jhansi.

• • • Applicant.

Versus

i. Union of India t hroggh Genera 1 Manager, Cent r a 1
f.ailway-, JX1')"i ':;'

~oL. Che i.rman Railway Service Commi.s s i on (now known
as Railway Recruitment Board), Bombay Central~
Bombay.

\
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iii. Divisional Railway Manager, Central Railway,
Jhansi.

••• Respondents.

-- 1~. Original Application no. 272 of 1992.

·.. App Iicant.
versus

d , Union of India through General Manager, Central
Railway, Bombay VI.

ii. Chairman, Railway service Commission (now known
as Railway Recruitment Board), Bombay central,
Bombay. /

iii. Divisional Railway Manager, Central Railway,
Jhansi.

•• • Respcnde nts •

1~. Original Application no. 273 of 1992.
Sayyed Aizaj Mohammad, S/o Shri S.I. Mohammad, R/o
682/6, Tond on Cornpund, Civil tines, Jhansi.

Applicant.·..
versus

i. Union of Irxiia t hrouct- General Manager, C2ntral
Railway, Bombay VI.

ii. Chairman, Railway Service Commission,(now known
as Railway Recruitment Board), Bombay Central,
Bombay.

ii1. Divisional Railway Manager, Central Railway,
Jhansi.

••• Responde nts ,

1~. OrigiJldl Application no. 274 of 1992.
mQepak Babu Rawat, S/o Shri R.N. Rawat, R/o 83 Chhatra-
salpura, Lalitpur (U.P.).

·.. App licant.

i , Un i on of rnd i s t. nro iq n u~nt'lal :lIanager,Centro':
Rai Iway, Bombay vr.

\ ••.. 6/-



Applicant.
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i5 = Chairman, Railway Service Commission (now known

as Railway Recruitment Board), Bombay Central,
Bombay.

iii. Divisional Railway Manager, Central Rail_ay,
Jhansi.

• •• Respondents.

16.· Orilginal Application no. 270 of 1992.
Santosh Kumar Sharma, S/o Shri B. Sharma, RIo 155/20,
Subhas h Pura, Lalitpur (V.P.)

•• •

If"

~

I

Versus

i. Union of India through General Manager, Central
Railway, Bombay VI.

ii. Chairman, Railway Service Commission ('now known
as Railway Recuritment Board), Bombay Central,
Bombay.

iii. Divisional Railway Manager, Central Rai .••••ev ,
Jhansi.

• •• Respondents

l~. Original Application no. 276 of 1992.
Mahesh Chandra Sharma, slo Shri R.D. Sharma, RIo 241
Outside Datia Gate, Behind Home Guard Training Center,
Jhansi.

••• Applicant.

Versus

L, Union of India through General N1anager, Central
Railway, Bombay VI.

.. 7/-

ii. Chairmn, Railway Recruitment Board (Priviously
known as Railway Service Commission), Bombay
Central, Bombay.

• •• Respondents.

l~. Origir.ul Application no. 277 of 1992.
R.s. Vpdhayaya. slo Sri H.S. Updhayaya, RIo Railway Qr.
no. G-Block, Agra Cantt.

·.. Applic ant.

•••
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- .•. Railway, Bombay VT.

Chairman Railway Service Commission (now known
as Rai lway Recruitment Board), Bomba, .:.Central,
Bombay.

Divisional Railway Manager, Central Rail"aY,
Jhans~. .

ii.

·1il.

1,. Original Application no. 278 of 1992·.

Om Prakash Rai, 5/0 Shri P.P. Rai, RIo (C/O) Bhatriya
Lodge, Manick Chowk, Jhansi.

•• • Applicant •

versus

i. Union/of India througb General Manager,. Central
Railway, Bombay VT.

ii • Chairman, Rai lway Service Commigsion (now known
as Railway Recruitment Board), ombay central,
Bombay,

iii. Divisional Railway Manager, Central Railway,
Jhansi.

••• Respondents.

1.0. Original Application DO. 279 of 1992.

Ajai Kumar Upadhayaya, 5/0 Sri B.L. Updhayaya, R/o 182/1
Barubhondela, Jhansi.

• • • Applicant •

Versus

i. Union of India through General Manager, Central
Railway, Bombay VI.

ii. Chairman Railway Service Commission (now known
as Ral\N ay Recruitment Board), Bombay Centra 1
Bombay.

ill. Divisional Raillway Manager, Central Railway,
Jhansi.

••• Respondents.

2. Original Application no. 280 of 1992.
D_~ Sw~~up Ahirwar. sio Shri Tamhe, R/o C~o~ S3rai po~t
Lonaga Via Konch, Distt. Jhansi.

••• Applicant
\

~ r. /~,,- •••• 8 -
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i. Union of India through Ge~ral Manager, Central
Railway, Bombay VT. .

ii. Chairman, Railway Service Commissioo (now known
as Rai lway Recrui.tment Board). Bombay Central,
Bombay. .

iii. Divisional Railway Manager, Central Railway,
Jhansi.

Respondents.

22-. Original APplication no. 281 of 1992.

Mahendra ~lJmar Tripathi, slo Shri B.D. Tripathi, RIo
305/2, Jhokan Bagh, Jhansi.

• • • Applic ant.

~rsus

i; Union of India through General Mana<j!r, Central
Railway, Bombay vT. .

ii. Chairman, Railway Service Commission (now known
as Railway Recruitment Board), BombaY, Central

Bombay.

iii. Divisional Railway Manager, Central Railway,
Jhansi.

••• Respondents.

zs. Original application no. 424 of 1992.
Rajesh Chandra Tripathi, slo Shri A.S. Tripathi, RIo
Kaloo Kuwan, Tinwari Road, Banda.

•• • Applicant.

Versus

i. Union of India through General Manager, Central
Railway, Bombay VT.

ii. Chairman, Railway Service Commission (now known
as Railway Recuritment Board), Bombay Central,
Bombay.

iii. Divisional Rai1wa, Manager, Central RaIlway, Jhansi.

••• Re sp onde rrt s ,

2~. OTiginal Application no. 4?~ of 1992.
'oJ

Rakesh Kumar Awasthi, S/o Shri L.S. Awasthi, R/o 76
lias :~>de:),·'Ear..) 33 zar t Jhc.ns·.

• •• Ap 1:· ~.•.p ..l. ~:, ••••



••

i.

ii.

/1 9

versus

Union of India through General ~nager, Central
Rai lway, Bombayvr. ' .
Chairman, RailwaI service Commission .(now knonw
as Railway !\ecru tment Board), Bombey Central,
BOIIbay. . ,.

iii.
- - -_. - 1Ii"-

Divisional Railway Manager, Central Railway.
Jhansi.

2~

.T.'. Respondents.

Original Application no. 428 of 1992.
, . i

Khan, S/o Shri N.U. Khan, R/o Deen cayal Nagar
Building Material, Nandanpur a , Sipri Bazar,

JamallXidin
C/o A.B.M.
Jhansi.

i.
n .,

ii.

iii.

• e:. APplicant.

versus

Union of India through General Manager, Central
-~ailway, BombayVT.
Chairman, Railway Recruitment BOard (Previously
knonw as Ra~lway Service Commission), Bombay
Central, Bombay.

Divisional Railway Manager, Central Railway,
Jhansi.

•• • Respondents.

26. Original Application no. 429 of 1992.

Vinod Kumar Awasthi, S/o shri R.R. Awasthi, Rio Mohalla
Hatwara, P.O. Talbehat, Distt. Lalitpur (U.P.).

Applicant.

~rsus

i. Union of India through General Manager, Central
Railway, BombayVT.

ii. Chairman, Railway Service Commission (now known
as Railway RecDuitment Board), BombayCentral
Bombay.

iii. Divisional Railway Manager, Central Railway,
Jahnsi.

• • •

• •• Respondents.

~ & ••••• 10

\
~

II



• •••• Respondents.

L,

II 10

2J. Original Application no. 916 of 1992

Madhukar Deo Pandey, slo Shri R. Pandey, RIo pOst""
Baldeo, Distt. Mathura (U.P.).

versus
.,r- ': .• ' ,.

Union-of India through General Manager,
Railway, BombayVI.

Applicant.

ii. Chairman, Railway neC:i:uit:= ~t S"a!:'d (P:ravious 1.
known as Rai lway Service Commission), Bombay
Centra'l, Bombay.

iii: Divisional Railway Manager, Central Railway,
Jhansi. I

Re sp onclent 5 •

28. Original Application no. 918 of 1992.

Rajendra KumarSrivatava, slo Shri V.S. Srivastava, RIo .1
554/7, Chitra Gupt Bhawan, Adarsh Nagar, Sipri Bazar,

. Jhansi.

••• "Applic ant .'

versus

i.. Union of India through General Manager. central
Railway, BombayVT.

ii. Chairman, Railway Recruitment BOard, Bombay, Cen-
tral (previously known as Railway Service
Convnission) •

iii. Divisional Railway Manager, Central Railway,
Jhansi.

~. ~iginal Application no. 920 of 1992.

Ram Gopal Rai, slo Shri B.L. Rai, R/o 29 Ramlila Maidan,
Babina, Distt. Jhansi.

• ••• Applicant

Vel!SUS

i. Union of India through General Manager, Central
Railway, Bombay vr.

ii. Chairman, Railway Recruitment Board (Previously
knowa as Railway Service Commission), ~ombay
Central

• • • r ....Ld c arrt ,, r

\
~lv •••••11/-

"
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1ii. Divisional Railway Manager, Central Railway,

Jhansi.

• •• Respond e nt s •

3&. Original Application no. 922 of 1992

Pankaj Kumar Gupta, 5/0 Shr1 5.9. Singhal, RIo Rly.
Qr. No. MB 178-A, Station Jload,. Agra_Cantt.

••• APP licant •

versus

i. Union of India through General Manager, Central
Railway, Bombay VT.

I

ii. Chairman, Railway Recruitrrent Board (previously
known as Railway Service Commission), Bombay
Central.

ili. Divisional Railway Manager, Central Railway,
Jhansi.

·.. Respondents.

3~ .' Original Application no. 923 'of 1992

Pradeep Kumar, slo Shri P. Narayan, RIo house no. 475
near Bihari Ji Ka Temple, Ba ina, Jhansi.

• • • Applicant.

Versus

I , Union of India through General Manager, Central
Ra~lway, Bombay VI.

ii. Chairman, Railway Recruitment Board (previously
known as Railway service Commission), Bombay
Central.

iii. Divisional Railway Manager, Central Railway,
Jeansi.

• •• Resp ondent s ,

3L- Original Application no. 924 Of 1992

Mad~uwala Khare, w/o Shri R.K. Srivastava, RIo House no.
243/8, Nainagarh, Nagar, Jhansi.

·.. Appl i.cant ,

Versus

i • In·jia through General Manager, Ce rrt r a I
Bombay VI.

'ni Xl o£
f.. r. i lWrl ",

••.•• 12/-

, .

III
III

,
I ;



I
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.... Respondents.
1
III
1111
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ii. . Chairman, Railwcly' Recruitment Board (previous ly
known as Railway Service Commission), Bombay
Central.

iii. Divisional Railway Manager, Central Railway,
Jhansi.

Origi~=l ~~~lication no. 1072 of 1992
Mchammad Israil, S/o Shri Mohd. Gani, R/o ward NO.2,
near Railway Station Harpalpurr Distt. Chhatarpur.

Applicant.•• •
Versus

i. Union of India through General Manager. Central
Railway, Bombay VI.

i i. Chairman, Rai lway Recr urt ne rrt BOard (previ "",5 ly
known as Railway Service Commission), Bombay
Central.

• • • AppLicant •

ii·i. Divisional Railway Manager, Central Railway,
Jhansi.

• •• Respondents.

31,. Original Application no. 1073 of 1992.
Jagdish Pr as ad Tewari, 5/0 Shri Baij Nath Tiwari, R/o
Village Sunrahi, post Tindwari, Distt. Banda.

i. Union of India through General Manager, Central
Ra:ihay, Bombay vr.

.. .: App 1ic e rrt •

ii. Chairman,~E9'1°1way Rec r uit ge rrt oBo9rcl~ (oreviously
known as Hal. ·.'.-ay s ervace COr:111J.SS10n,t3'ombay
eentral

iii. Divisional Railway Manager, Central Railway,
Jhansi.

Respondents.

35. Original APplication no. 1074 of 1992
Bhagwat $y,a:'J,"' 5•...~rr.aJ :/0 sr!:;i ,_0.5• Sharma, R/o 72,
Nand Dwar, G~Kul, ·,c"tr,ura. (U.F.j

~~ ••••13/-
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versus

i. Union of ""India through General Manager, Central
Railway, Bombay yr.

ii. Chairman, Railway Recruitment BOard (previously
known as Railway Service Commission), Bombay
Central.

iii. Divisional Railway Manager, central Railway,
Jhansi.

• •• Respondents.

36. Original Application no. 1075 of 1992.

Mohd. Aslam Khan, slo Shri Mohd. Yusuf Khan, Rio 114,
Mewatipura, Jhansi.

·.. Applicant.

Wrs us

Union of India through General Manager, Central
Railway, Bombay yr.

ii. The secretary, Railway Recruitment Board (previo-
usly known as Railway service Commission), Bombay
Central.

i .

iii. Dd.v LsLona I Railway Manager, Central Railv ev ,
Jhans 1.

•• • Resp onde nt s .

3Y. Original Application no. 1076 of 1992.
Bb ar st Bhushan, s/» Shri Ke s hav Das, RIo Poonch, Moth.
Dist t. Jhansi.

••• Applie ant.

VelSlS

I , Union of India through General Manager, Central
Rai Iva y Bombay VI.

ii. Cha i.: man, Railway Recruitrr~nt Board (previously
~~~~~_~$ Railway Service Commission), Bombay

- - e - •

iii. i 'i~ior.al Railway Manager, Ce nt r s I Railwav.
- .=:-5:.

• •• Respondents.

O-igiGal Application no. 1077 of 1992.
""~..•.... .•. '. '0-"-r_ ~,-J... .. C,

t- C.
) -

• • \ App lie arrt .
(' \ ... , ... 13/-
C-t.-

I I

1

,
I J
ii I

I
I
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Versus

ii.

Union of India through General Manager, Central
Railway, Bombay yr.
Chairr.an, Rai lway Recruitment Board (previous ly
known as Railway Service Commission), Bombay
Central.

Divisional Railway Manager, Central Railway,
Jhansi.

iii.

• •• Hesp onde nt •

3,. Original Application no. 1078 of 1992

Shakil Ahmad Hasmi, S/o Shri W.A. Hasmi, R/o Devganpura,
POst Panwari, Distt. Hamirpur. (U.P.).

• •• Applicant.

Versus

i. union lof India through General Manager, Central
Railway, Bombay yr.

ii. Ohairman, Rai lway Recruitment Board (previous ly
known as Railway Service Commission), Bombay
Central.

iii. Divisional Railway Manager, Central RailNay,
Jhansi.

• •• Respondents.

its. Original Application no. 1081 of 1992.

V:iljay Kumar Dwivedi, S/o Shri C.S. Dwivedi, R/o Village
Takali (Hastam) P.O. Hastam, Via Khurhand Station,
Distt. B nda.a

• • • Applie ant

Versus

I , Union of India through General Manager, Central
Railway, Bombay VI.

ii. Chairman Rai lway Recruitment Board pr-ev i ous ly
known as Railway Service Commission), tiombay
Central.

iii. Divisional Railway Manager. Central Railway, Jhansi.

Responde nt s ,• ••

44 • Original Application no. 1083 of .1.992

s'--~ ~ay K'..f1cr Sr ivas t eve , S/o Shri A.~~L~Sri '?- t a va , Rio
- j,;: !i1arIJ;1t:I Pura ;"..._:::iI" J ]ha::si. \

\

;

H t App licant.
\ •• .1.:-/-r;
. -I'

" •....



versus

i. Union of India through General Manager, Bombay vr.
ii. Chairman, Rai lway Recruitment BOard (previous ly

known as Railway Service Commission), Bombay
Central.

iii. Divisional Railway Manager, Central Railway, Jhansi.
,.

/ ••• _ Respondents.

1992

Vinod Kumar R. Shrotiya, slo snr ; Raja Ram, RIo M. Lal Ganj
Rampur , Jhansi.

• • • Applicant.

Versus

i. Union of India through General Manager, Central
-Rai Iwa y , Bombay yr.

ii. Chairman, Railway Service Commission(now known as
Railway Recruitment Board), Bombay Central.

iii. Divisional Railway Manager, Central Railway, Jhansi •

••• Respondents.

43. Original Application no. 614 of 1993.
Ajit Kumar Srivastava. S/iJ Shri K.B.L. Srivastava, RIo
902 Kalyani, D Civil Lines, Unnao.

• •• Applic ant.

Versus

i. Union of India through General Manager, Central
Railway. Bombay vr .

ii. Chairman, Railway Recr ui t rre rrt Board, Bombay Central,
Bombay •

iii. Dd.v i s i cne I Railway .Aanager, central Railway, Jhansi.

••• Respondents.

4~. Original Application no. 1060 of 1993.
Anand Kumar Snarma, s/o Shri B.S. Sharma, Rio (C/o) Shri
G.D. Mishra, Pratap Ganjpura, Jagdalpur, Distt. Bas t re ,

• •• AppHc er'"

Ve r s us

i. lJfl;r,,--f In-;12. t.r.r oi.cf (Jeneral Manager, Cer"t:.~2

,
II
"'

,
";;:
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Railway, Bombay VT.

ii. Chad.r rnen , RaihvaY)'Recruitment Board, ( Bombay Ce.ntral
Bombay.

iii. Divisional Railway Manager, Central Railway, Jhan$i~'

Respondents.• ••

Original Application no. 1465 of 1993

Kumar' Tiwari. 5/0 Shri R.N. Tiwari, Rio Gandhi Nagar,
n.; e- +,.. ; r.+. .Ta la un ,--00J"--_· -

Sanji'f
v_ •.....,...h
•..••v ••" ,. t

• •• Applicant •

Versus

i. union of India through General Manager, Central
Railway, Bombay VT.

ii. Chairman, Railway Recruitment Boand , Bombay Central,
Bombay.

I

iii. Divisional Railway Manager, Central Railway, Jhansi.

••• Respondents.

4t. Original Application no. 20 of 1994

Arvind Srivastava, s/» Awadh Behari Lal Srivastava, Rio
307, C.P. Mission Compund, Jhansi.

• •• Applicant.

Versus

i. Union of India through Secretary, Railway Board,
Ministry of Railway, New Delhi.

ii. General Manager, Central Railway, Bombay VT.

iii. Chairman, Railway Recruitment Board, Bombay Central
Bombay.

• •• Respondents.

4. Original Applicat ion no. 70 of 1994

Promod sr·ivastava, sio Shri S.S. Srivastava, Rio 157,
Chaturyana, .Jharis L,

•• • Ann] ; c ~nt...• ,-

Versus

I , Unicn of India through General
. ai lway, Bombay VI.
:: ..=:"': ~ -n , Rai.lway R c r ui t rre nt

, ~

N1anager, Central

Foard, BOn aY Cent ....ol,
1
\
I

n \ 1~'r;,~'\.- • • c.. .-/-
-. - .- ~- ..

I~
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iii. Divisional Railway Manager, Central Railway, Jhansi.

••• Respondents.

4~. Original APplication no. 402 of 1994

Lala Ram, e/» Shri KashdrRam, R/o 487/3, Near Junior
High School, N-ai Basti Jnansi.

• ••
versus

i. Union of India through Secretary Railway Board,
Ministry of Railway, New Delhi.

ii. General Manager, Central Railway, Bombay VI.
iii. Chairman, Railway Recruitment Board, Bombay Central

Bombay.

• •• Resp onde nt s •

~. Original Application no. 413 of 1994.

Mahendra Kumar Agnihotri, S/o Shri Bhogi Ram Agnihotri, R/o
422, Station Road, Lalitpur.

• •• Applie ant.

Versus

- i. Union of India throlJgh secl!!tory, Railway Board, ,-
Ministry of Ra:iJl..ways,New Delhi.

ii. General Manager, Central Railway, Bombay VT,
iii. Chairman, Railway Recruitment Board, Bombay central,

Bombay.

• •• Respondents.

Original Application no. 488 of 1994.

s u-i ; Kum .,...Bhatnagar, 5/0 shri K.B. Bhatnagar, Rio near
R.E. Co on~', Civil Lines, Lalitpur.

••• App licant
Counse 1 for the applicant Shri R.K. Nigam.

versus

I , •..••

i. Uni or- of India through Secretary, Railway Board,
U:inistry of Rai Iways , New DeIhi.

ii. GenEral !¢,anager, Central Rai Iv.:oy, Bombay \IT.

Rai >"a1 Rscr ui t rre rt

Counsel for the Respondents Shri -A.V. srivas"tava.
)
L .
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• • •. • t t....- l
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• • • Applicant.

,,-
II

Original Application no. 141 of 1988

Krn , Indra Singh, ,0/0.Late Shri Chandan Singh, Rio 536,
Nanak Ganj, Sipri Sa zar , Jhansi.

Counsel for the applicant. shriAlok Oava

Versus

J.. • .,...L_ tY_': - __ .£ T_...J~ •.• +h .•.•" •••.•h +ho f:onoT'.21 M~n.2I"1'::''''J. ire:; Ul""V.J '-'.1. .,&.It,,,,,,,,,,,, .""" •••.. - .••~ •• ""' •• - • •.• _ •• _.,- -.

Central Railway, Bombay VT.

• • • Respondents •

ii. Railway Serivce Commission, Bombay.

Counsel for the Respondents. Shri H.P. Chakorvorty
Shri V.K. Goel.

/

OR 0 E R (Re~erved)

lUSTlCE B.C. SAKS_ENA.V.~•. ·
,

These 50 O.As involve almost identical questions of
fact and law~ They are, theref re being decided by a common
orderi.
2', The br ief facts are that ~n EmplGyment Notice Nor.
2/80/81 was issued by the Railway Recruit ent Board Bombay'.
This Board was previously known as Hallway Service COmmlssi n~

o.YnCh~~ ~

In the said Employment Notice .lvarious non-t.chincal categories,
categort No~ 25 had been indicated for the post of Probationary

applied in response of the said Employment Notice for the said
post viz Category No:. 25. They were called t, appear at the

Asstt. Station Mastersi. The applicants state that they had

written test held on 21~6.1t81. They were also shown e~
successful at the written test and were called to appear at
an interview .•.•••.• held on 31;.3,.1982at Bhopal or other
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they. were asked to attend the psycholeg1,cal test held in the

office of the Respon«ent No'.2 at Clurchgate, B_~y on 121.5.82\.,
\s . ,

The further case 6f the applicants that thereafter a notice
"

was,displayed at the notice board o~ the Respondent No~2
- - I

Indicatln~ that same iA•• stlgat1vns are in process. an~ after I
comoletlon of the investlgatl.ns the resUlts will be declared ~. . ,
and the appointment orders wUl be l$sued for .tlicb equal

n\BlOOr.of posts were being reserved:. The applicant. stated

that •• ~e made representation on on 11~.11.a8 .tlich get De

response~

3'.
5crl\e.~In the .eant~e it appears thatLthe candidates

- - /
lbder Section 19 of the 1..1. Act before the BoIIbayfiled O\s

Bench and the said o~s were decided by an order dated 14.2~91

The applicants have also made reference to decision by this

Ben9hof the Tribunal vlz; (L) O.A. No~.936 of 1987

Smt'. Raj KUllarl Sharma VSfe thion of India decided on 15.5;.91

(ii ~ O.A. No~. 318 of 1989 Rajesh Kunar Shivhare and Q:s Ysr.

Uli~n of India decided on 30.9:-'1991\.

The applicants further 'case is that after the

said judgments the applicants approached the office of the

Respondent no••2 to bestow the same benefits arising out of

the said judgments to the applicants but he was told that

he should also bring such a direction from the Tribunal. The

applicant further contend that no inquiry had been conducted

in the matter and ~t any rate the applicants ha~ not been

allowed to particlpate in the process of inquiry;. The1r

further case is th~t .~ ia the entire examination has not been

i•• '.p20

cancelled 'e v: caan issued anc a
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circular has alse been issued on the same

-. lbe Respondent net.2 has filed

alaest all the O.Ast. Therein the Plea!the O.As being barred bY
under

liJIita~1.n as p~ovid.d ill Sect.io ~ ., the A.T.Act bas been

ubject on ~'.lf.90!.

written stataent in

f inalised during December 1986 and the n~a•. of the app.licanta

do not find place in the final panel tssued, as they had
I

not secured adeq~te marks to qual1fyr•. The 0.6$ were f l1ed

in the year 1992'. A further plea taken in the co~ter aff ida-

vit 1s that the cause of action on the basis of which the O~s

are being filed aannot be said to beve occurred within the /

territorial jurisdiction of this Tribunal'. The Eaployment

Notice was 1ss"uedby the Respondent No~2. the off lce of .tlich

is at Bombay. The further plea taken is that the place of

stay of the applicant would not determinesl the jurisdiction

to file the O~. It has also been pleaded that the orders

issued by the CAT BombayBenChor Allahabad Bench does not

afford a fresh cause of action and the O.As are barred by

time:. It has been pleaded by the respondent no.2 that the

said circular has no connection with the present petition.

It was meant for fixation of seniority of selected candidates

and since the petitioner s not qualified for final selection

he has no claim for appointment. No rejoinder affidavit

appears to have been filed in any of the O.As.

6. we have'heard the learned counsel for the

parties. ,

d e~.l~
Wemay first ~~' te the pr~limin~ry objections with

~'L-
7.

••• p21

..
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of want of 'territorial j urisdictionl• Admittedly, the
Employment Notice was issued by the Railway Recruitment
Board,. Bombayand the result was requ~ed to be declared by

the Railway Recruitment Board. Ba.bay'. lbe applicants have

sought the relief of -a writ of mandamusto be issted to the
respondents to issue the appointment order in favour of th.

applicant within II time bound period in consonance with the

j ud9Dent of this Trib~al in O.A. Nor. 318 of 1989 dated
i lctatt-i

30.9•.1991 since the respondent n t.2 1~ ~outsid. territo-

rial j u:ctidlctan of the Trib....,al evidently such a direction

cannot be issued to the respondent no~. The provisions
«»of ArtIe 226 of the Constitution of India will not gown the

" 1\ v.Jv
s1taati n~. The territorial jurisdiction of the Allahabad

Bench of the Tribunal has been laid down.$a Section 19(1)
of A.•T. Act provides that:

• s ject to the other provisions of this

Act, a person aggrieved by any order
pe r-t.a ining to any matter within the
jurisdiction of the Tribunal ay make
an application to the Tribunal for the
redressal of his grievance'. tl

Thus for the purposes of main~inabillty of the O.A. the
sine qu~non is that ••« it seek redressal against any order
i~x pertaining to any matter within the jurisdiction of this
Tribunal.~videntlY since the Railway Recruitment Board
Bombay, respondent no~2 was competent to declare the result

l~~ "and it being 10 k~outslde the territorial jurisdiction of
t th(, I

thts l?_;t~ of ribl.l'lalthe applicants cannot seek
""he:.... v;

reJress.al of gri vance of not aing r;.ven c nv
'fA.

=: :-:';_'0 ~ f! tmer,t en er by respondent no.2" 1.r. ~!;~€;!:'~i2i"; c:
un er Sub See.

powers conferred ~s/(1) of Section 18 A.T. Act the ntI"al
\

~- -
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Govt. has issued a notification laying down the jurisdicti n

"of the various Ben~es of. the Tribunalr. In respect of the

Allahabad_ Bench wl•• ·.f,. 1'-11,.85the territorial jurisdiction
Was indiceted in th. not if icatan dated 1;'9t.8a ••.•ich we.

• 1

publish.d in the Gazette of India Extraorid1nary dated .1t.9"~8 _\ .
at pg~ 1 1~• state ~f u·.P~(~XCl~1n912 dlstr-ic:t~"nt-;"necl I

. II

I\,Ilder slle not.4 Wlder the jurisdiction .f the LucknowBench

w •• ·.fle15t.lt.91). The finalllst has also been shown to have

been .p'*llshecl by the respondent .no.2 at ,Bombayr•. Thus we

are $a~lsfied that for want .f t.rrit~rial jurisdiction thts

Bench ~f the Tribl.&'lal cannot take cognizance of these O.A..:.
/

8. we lIay now proceed ,to consider the plea of the
OJ. being. ba~red by. ~1a)itatlcm wh~ch h.as~.en rat •• d on behalf

of the ,t'espondent no'.2·. The sel,c~ionwa$ ••.de, in 1982 and

Wilen certain discrepencies was fotndinquiries were held and
on completition of the inquiry the final selection list was
issued in December 1986. The O.Ashave been filed in 199~:

Clearly the OJ's are barred by limitation as provided under
section 21 of the A.T. Act. The learned counsel for th~
applicant submitted that similar matters were taken up for
consideration by the BombayBench of the Tribunal as also by

this Bench of the Tribunal and the decision by this Bench of
4

the ,ribunal in the aforesaid ~s were rendered in september

1991 while the dec;s~on.by the Bombay Bench of the Tribunal

It is fairly well settled that a deCision of a
court or Tribunal does not afford a fre~'"' r ause of action~.
'Tho'"~ question of law which came to be decio~d could very well

- b.teCl.h~
. - t..;.... ..- .•r L . ...:".\...,,'"~-pl'; cant _,~tr-.in tr-w
"iU\:~ ",."eLI; F-:-..i~ ~'" •. ~.p.v wt-l .~.i. ".-.....--~-.
tion. Having f.iied. to do so they cannot b~

nQT iod of 11m ita-
s" ~ L' -r,;.c,.. T·d!~.c--i.

pt;;rmitted ;-.that
\

k::-t _ •• p23
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the decision by the Ir1bunal 6ft other case cis .te~afford~ a.

fresh cause of action~ The case law on the question has been

considered by the ~dra Bench f the Tribunal in a "5.
reperted in 1994(28) Ate 810 A.I.P.E.U Cl.s. III V. lbio f

India and 0:.,. we __r. i~ -respedful-agreement with the view
tJ..

taken in thQ !Ilaici:.ec1sion. ~ therefore hold that tbe O.As

are barred by 11mitatiGn~

we may now proceed to analyse certain uw'eis1on8

I

!,j
i

I'
1
I

.it" at the bar. The Bombay Bench of the Tribunal vide its

j ~9Ilent dated 14'.2'.91 had observed tt)at most of the applicants·

were not de~lared selected because they bave obtained less

than 150 ••arks lbe Bench in its decisi.on rendered on 14'.2-.91
Tna.yR s c..:Jete.

••• held that _thecutl off __ arpitraX'faJ as it laid down

certain qualifying marks in excess of 35% even though

sufficient nUfber of persons ~~re not going to join the

services .ad even those who had secured less than 150 marks

had to be appointed to f ill the ava ilable vacancies which

were advertised./~tain directions were given to the respo-
(t) I

ndents )...toidentify the actual nunber of vacancies in the Emplo- t

yment Notice No. 2/81-82 and the vacancies in each category

have to be further earmarked. This is for category no'.251•

(il~ The respondents shall further find out as to howmany

candidates: 10 appeared in the said examination,

have been selected finally and given appointments
SeveralS~tk&a other directions were also given which would not be

relevant for our purposes. Except to note that in compliance

with the directions given in the said order the High Power

Canmitte geve its report. Thereafter a contempt petition was

. .~ ..... ·
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sec~ed 105 or more marks out of 300 shall be ~ ••ad· to have
been recommended for Category No:.25 and the General Managers

of the respective Railways shall take steps to consider
~ether~these applicants can n w be granted appetnt ••• nt.

in the va cancies .-bleh we have indicated • within 'two •• nths

pIa ced for our consideration a decision rendered by t~:e

'"Ifram the date of receipt f the order~

11. The respon nts thereafter filed civil appeals no~
I

1821-31/1994' and the tion 'ble S~r_e Court viele its judCJllent
delivered on 29~9~994set aside the order .dated 6~ct93
passed by the Bombay Bench of the Tribunal\ It d d not find

" /
any arbitrariness in the c~ ff marks which were also adopted

by the High Power Committee\ Thereafter certain other
petitions were filed before the Bombay Bench·. Thelleading

•
'Oft. .s 280/91'. The 14 O.As were dec ided by a cCilflDon j ud<}Jlent

oated 1'.2.95 and. they were dismissed on the ground of limi-
tation as also on merits:.
12. The learned counsel for the respondents has also

Jabalpur Bench in O.A. 400/88 decided on 6f.2:.90·. The
•l.c.>i.1k

Bench took the view thatAthe decisions in appeals by the

Hon 'ble.S~reme Court through its j udgnent dated 291.9~94t.

the matter has come to an end and dismissed the ~ holding tha
the applicant_ was no' entitled to any relief\

13/. These O.As have •••• to suffer the same fate:. They

are barred by li~itation. not maintainable befer. this Bench

and even n erits no case for interference is ma out.
All the O.As are therefore di missed. No orders as to costs

J~
. .., -..- - . :.. r",
_ .t. -- ....-._. - •• - --. o·

Wi,
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